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CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH

Orisinal Aool ication No. tBiit of 2O0B

i.lew De'lhi. this the 25th da.v of July, 2003.

HON,BLE MR.KULDIP SINGH,MEMBER(JUDL)

Dr. S. h . Sharma( Retd'l , Drug Inspector Gr . B Gazetted.
R/o Flat No.E-1?, De'lhr Cit,'lzen Societv.
D. C. Chowk , Secttrr- 1 3 ,
Rollin'i . De'l irr- 1 1 0085.

-APPLICANT

( ts.v Advocate : Shr i G. S. Lobana )

Ve rsus

The Clr r ef Ser: reta ry .

Govt. of NCT of 0e1hi,
Der'h,i Sachrvalya.
T.G.Statium. New De'ihi-?.

The Pr r nc r pal Sec rellary ,Hea'lth & Famr 1y r./e'lf are .

Govt. of NCT of De]hi .
I.G.Statrum, New Delhi-2

The Chief Contro1 Ier & Accounts,
Govt. of NCT of Delh:.
B:ock-A, Vikash Bhawan,
I . T . O. Indraprastl-ra rlst,ale .

I'lew De] h'i .

I

'ii

4 Di rector. ISM & H.
Govt. of NCT of Delhi,
T r bb i a Co'l '1 ege Campus . 1.. a ro'l
New Delhi.

Bagh.

-RESPONOENTS
'a

, ORDER(ORAL)

Bv Hon'ble Mr.Kuldio SinEh.Member(Judl )

Heard 'learned counse'i for apol.icant.

? . Deso i te serv i ng w i th the resooncien ts .

app'l i cant had ret i reri on 31 . 3 . aoo3 on superannuat, i on as

Drug r nspector . No pens i orr has been re] eased to h i m sc

iar. It is stated that -qome cliscip'iirrary case is cencJing

agatnst tne app'i'icant. Learned counsel for aoc'l icant.

submrts t,iia,t Lrnrjer Rrr'le 6g of CCS(penSron) Rr.ttes. 1g7.? no

provisronai pension has been 9:ven by t,he Heacj of
Depariment rea;i with Rt,'le 64 of the ccs (perrsrorr) Ru'res..

1 972 . iie a I so sLates t,hat, aop'l i cant has marJe a

recr-eseritati.:n hrut no reo'l1 has been g.iven b.r- tk,e



responiients.

?. In v'iew of the above, th'is OA is dispcsed of

at th i s stage wi th the d i rect i on to the resoondents t.o

consider the reoresentation of the appltcant by pass'ing a

detai'led, speahing and reaoned order with'in one monLh

f rom the date of rece'i ot, of a c,opy of thi s orcer .

Respondent.s are a'iso di rected to pass an or-der wi --h

regard to provrsional pension of tne aop'l icant un<Jer Rr,r'le

69 of CCS( trension ) Rules , ',972. No cosLs.

I
( KUL IP SIN

MEMBER( JUDL )
)
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